Central Administrative Tribunal

Principal Bench

OA No.2627/2008

New Delhi, this the 19t day of May, 2016

Hon’ble Mr. Justice Permod Kohli, Chairman
Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Dr. B. K. Sinha, Member (A)

Dhyaneshwar B. Patil

2003 IAS Batch

Aged 33 years,

S/o Bhalchandra

CEO Zila Panchayat, Bhopal,
R/o E-115/23, Shivaji Nagar,
Bhopal, MP.

Sanjoy Goyal

2003 IAS Batch

Aged 34 years,

S/o Chaman Lal

CEO Zila Panchayat, RAtlam,
R/o Civil Lines, MP.

Raghuraj Rajendran
2004 IAS Batch

Aged 29 years,

S/o M. R. Rajendran Nair
CEO Zila Panchayat,
Chatarpur, MP.

(None is present)

Versus
Union of India
Represented by Secretary to
Government of India,
Department of Personnel and Training,
New Delhi.

State of Madhya Pradesh
Represented by

Chief Secretary,

Government of Madhya Pradesh,
Bhopal.

Union Public Service Commission
Through Secretary

Dholpur House,

Shah Jahan Road,

New Delhi.

Smt. Rajni Uikey.

Kavindra Kiyawat

Mahesh Kumar Agarwal

Smt. Sunita Tripathi

... Applicants.



8. Manohar Lal Dubey
9. Smt. Renu Pant

10.  Shiv Narayan Rupla
11. Smt. Jaishri Kiyawat

12. Surendra Pal Singh Saluja
Respondent No.4 to 12 belong to Select List Year 2007.

13. Neeraj Dubey

14. Ashok Kumar Singh

15. Kailash Chand Jain

16. Smt. Renu Tiwary

17. Shyam Singh Kumre

18. Kaxmi Kant Dwivedi

19. Chatur Bhuyj Singh

20. Brij Mohan Sharma

21. Mathuresh Babu Ojha
Respondents No.13 to 21 belong to Select List Year 2008,
Service of respondents No.4 to 21 through
Chief Secretary, Govt. of M. P.
Bhopal, M.P.

... Respondents.

(By Advocate : Shri D. S. Mahendru, Shri A. K. Behera and Shri A. K.
Ojha with Shri Basab Sengupta)

:ORDER|(ORAL):
Justice Permod Kohli, Chairman:
None for the applicant. Even on the last date of hearing, applicant
chose not to appear.
2. It appears that the applicant is not interested in prosecuting this

Application. Dismissed for default of appearance and non-prosecution.

(Dr. B. K. Sinha) (V. Ajay Kumar) (Permod Kohli)
Member (A) Member (J) Chairman
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